FORM - B

PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency ancd Bankruptey Board of India (Liguidation Proces
Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF 8GP SOFTWARE
SOLUTIONS PRIVATE LIMITED

Sl. No. Particulars Details ;

T o /2 I~ {rma fyztes ‘

1. | Name of corporate dobtor SGP Software - Solutions  Private |
Limited

I
Dato ol incorporation of corporate] ... s, {
doblor 26/11/2013 ;

Authority under  which  comporate '
3‘ . ’ r € S-Ke atak:
debtor is incorporated / rogistered RaC-kamaiaka

Corporate  Identity  No./Limited
4. | Liability  Identification  No. of

Corporate Debtor _—
Address of the registered office and | No. 0277, 2" Main Road, 18" Cross

9. | principal office (if any) of corporate | Sankey — Road,  Malleshwaram
Bangalore ~ 560 003

2.

U72200KA2013PTC0O72126

e e S

| debtor ) ‘ |
— 26-08-2020 (Copy of the order for

o Dale of closure of Insolvenc )
6. | Resolution Process gfégl(()}),,mon was received on 10-09-

Liquidation commencement date o 26-08-2020

7. corporate debtor R
Motappa Thimmarayaswamy

Name and registralion number of
8. the Insolvency Professional acting IBBI/IPA-003/IP-N00091/2017-

as Liquidator 18/10891 .

Address and e¢-mail of the ﬁfﬁpastMflgéarS[gergglisrh _Sf;l;g
9. | liquidator, as regislered with the 019 '

Board Email id: swamymotappa@gmail.com

Address and e-mail to be used lz(f(?paf)wGMr?le?g a rS'g encgr:li?u _Srggg
10. [ for  correspondence with the 019

liquidator - ) ‘Email id: swamymotappa@gmail.com
‘ 25-09-2020 (30 days from the date
11. Las( date for submission of claims of liquidation)

Notice is hereby given that the National Company Law Tribunal, Bengaluru Bench,
has ordered the commencement of liquidation of the SGP Software Solutions Private

Limited on 26-08-2020.

The stakeholders of SGP Software Solutions anate Limited are hereby called upon to

mentioned against Item No.10.

The financial creditors shall submit the =
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2 may S Jaims wi > proot son,
Al other craditors may submit the claims with the proot in person, by post or by

2leCironic MAANS.

A false or misleading proof of clamms shall attract penalties.
N st ‘ -

Submission ©
— "‘;""#:"\';.\
-7 &L afon s, \ \
Mutdpp 1 Tmn\nh\my'-’m((myn
|BB|f|PA-00’1f\<~NOOOQ1m17 ~18/10891
Date: 11-09-2020 N \;\ o \&
Place: Bengaluru N PR

Scanned with CamScanner



